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from Andhra Pradesh and Telangana to the Gulf countries to work as house maids, if so,
the details thereof; and

(b) whether Government is aware that such ban would create a spurt in return

migration besides swelling the ranks of jobless people in the two States?

THE MINISTER OF OVERSEAS INDIAN AFFAIRS (SHRIMATI SUSHMA
SWARAJ): (a) No, Sir. The Union Government do not, at this stage, propose to ban
migration of women from Andhra Pradesh and Telangana to the Gulf countries to work

as house maids.
(b) Does not arise.
Creches under Rajiv Gandhi Creche Scheme

1* 59. SHRI RAMDAS ATHAWALE : Will the Minister of WOMEN AND
CHILD DEVELOPMENT be pleased to state:

(a) the number of new creches opened during the last three years under the Rajiv

Gandhi Creche Scheme. State-wise and city-wise;

(b) whether there are still no creches in the Ministries/Departments of the Central

Government, PSEs and the autonomous organisations situated in Delhi; and

(c) if so, whether Government has issued necessary guidelines to such Central

Government Organisations for opening créches for their women employees?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI
MANEKA SANJAY GANDHI): (a) No new creches have been opened during the last
three years under the Rajiv Gandhi National Creche Scheme.

(b) As per information furnished by Department of Personnel and Training
(DOPT), DOPT runs 12 creches through Grih Kalyan Kendra in Delhi including one each
in Noida and Faridabad. Out of these, 2 are located in office building (Shastri Bhavan and
OIDB Bhavan Noida) and other 10 are located in residential colonies. These creches are

being run as welfare measure to Central Government employees and their dependents.

Also, as per information furnished by Department of Post, Department of Post
supports 3 creches in Delhi for children of employees.

(c) DoPT has issued guidelines to all Ministries/Departments regarding opening

of creches/day care centres in office premises for women employees.

TOriginal notice of the question was received in Hindi.



